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Decentralisation of Railways

8449. SHR] R. K. MHALGI: Wil] the
Minister of RAILWAYS be pleaseg to
state:

(a) whether it ig g proclaimed policy
of Government to decentralise the
working of the Railways;

(b) whether the transferg of Direc-
tors ang Deputy Directo, from Zonal
Railways to the Railway Board offices
in Delhi are ip consonanpe with that
policy;

(c) whethey these senior officerg are
engaged in monitoring the day to day
operations and maintenance workg of
the Railways; and

(d) whether this work was previous-
1y looked after by the Commercial
Departments of various Zonal Officers?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR] MAL-
LIKARJUN): (a) Yes, The policy is
to achieve maximum possible decen-
tralisation,

(b) There arg no Directors or
Deputy Directors in Zonal Railways.
Officers from Rallways are posted as
Directors, etc,, in Railway Boarg on
depuiation.

(¢) Yes,
(d) No,
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